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MR. DEPUTY-SPEAKER: Shri Sunder

Singh: You take only one or two minutes.
Then next time you can continue.
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statement re

Situation in Lebanon
18.01
[MR. SPEAKER in the Chair]

18.02 hrs.
RESIGNATION BY MEMBER

MR. SPEAKER: I have to inform the
House that I have received a letter daled
the 22nd July, 1982 from Shri Zail Singh,
an clected Member from Hoshiarpur con-
stituency of Punjab, resigning his seat in
Lok Sabha. Although it is not the prac-
tice to inform the House of the reasons
for resignation, in this particular case I
am happy to inform the House that he
has resigned his scat in Lok Sabha in
view of his election as President of the
Republic. I have accepted his resignation
with eflect from today, the 22nd July,
1982, afternoon
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18.03 hrs.

DISCUSSION ON PRIME MINISTER'S

STATEMENT RE. SITUATION IN LE-
BANON—Conid.

MR SPEAKER: We shall now resume
the discussion under rule- 193. Shri Ram
Singh Yadav.



